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aAand the widows -of ex-Servicemen ~whe
Jied before 15t Jamuary, 1964;

(®) T s0, the names of -the States which
. thave centributed ‘their share for this pur-
. pose and the steps takea By Governmemt
20 ensure that the remaining States alse
fails im dine;

. (€) whether Government preposc ie
assume 4qull eespoasibility ia this regard
and ensure payment of peesiog cvea ia
gespect of tkose widows whoe 4ive im such

States as .are £not coniributing their
shase;

4) T so, the likdly date by which thie
would be doae; and

(0) 4f net, the reasens therefor T

THE WMINISTER OF DEFENCE :
¢SHRI PV, NARASIMHA RAO) :
qa) : War Widows ¢ g. widows of those
Killed in war, are already in receipt of 2
<‘special family pensiop”™ qirrespective of
ehe fact whether their bhusbands died ia

Andhra P:adcs!l
Bihar
Gujrat

Hatyane

1,
2,
3.
4,
5., Himachal Pradesk
6. Jamms & Kashmir
7. Kerala
8, Karnataka
" 9. Madhys Pradesk
10, Maharashtrs
11. Orissa

The matser is being puarsaed with the
vemaining States and Union Territories.
At is expected that these States and Union

Yerritories - will also adopt the Scheme
within a reasonbble time.

(¢) : Does not arise

action befere er after 1-1-1964. The
entire expenditure on this account is being
met by the Central Goverament,

Widows of ex-servicemer dre not
entitled to a REGULAR peisieon. How~
ever, widows of ex-servicemen whe retired
after 1-1-1964 are ecligible for ¢family
pension’’ at a mirimum of Rs. 450/- per
anonth,

Widows of ex-servicemen who retired
prier to 1-1-1964 are not eatitied to
ecither a regular peansion er a family
pension, They are, however, eligible te
financial assistance at the rate of Rs, 50/-
per month under a Central Government
Scheme, Half the experditure incurred
ainder this scheme is borne by the Central
Government, the remaining half being
borre by the State Goverament/Union
Territory Administratien cencerned,

qb) to (& The States and Union
Territories that have implemznted the
Scheme of financial assistance to pre
A-1~1964 pensioners widows are ‘

42. Punjab
43, Rajasthan

34, Tamil Nads

4 5. Uttar Pradesh

46. Tripura

%7, Andaman & Nicobar
18, Arunachal Pradesh
19, Deilx

20. Gea

21, Mizoram

Reports of Expert Panels Set up by NDT

322, PROF. NARAIN THAND
PARASHAR : Will the Minister of
PLANNING be pleased to state :

{a) whether Five Expert Panels set up
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at the meeting of the National Develop-
ment Council om 12th and. 13th July,
1984 have since submitted their reports
on the variows issues assigned to them;

(b) if so, the main. outlines of these
reports imcluding a summary of their
recommendations; and

(c) if not, the likely date by which the
reports are expected from the Panels 7

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRIK.R,
NARAYANAN) (a) to (€) : The
National Development Council while
approving the Approach to the Seventh
Plan 1985-90 had recommended setting
uwp of Expert Groups on some specific
issues connected with the formulation of
the Seventh Five Year Plan,

Subsequently, three Expert Committees
were set up by the Planning Commission
(August, 1984). The specific issues
temitted to these Committees were :

(i) Whether the provision for mainte-
nance of assets created out of
public sector investment should
be an item of Plan expenditure or
of non-Plan .expenditure.

(i) The scope and role of Centrally
sponsored schemes in sectoral
development .plans,

(iii) whether the Seventh Plan should
provide in its formyl structure for
the effects of iniiation, both on
resources and on <osts ©B invest-
ments. )

The reports of the first two Committees
have been received recently by the Plann-
ing Commission, while the third
Committee is yet to submit its report.

As the Committees were set up on the
direction of the Natiomal Development
Council, their reports would have to be
submitted to the Council for its conside-
Fation,

JANUARY 25, 1985

Written Amswers T2
Development of Hilly Areas

373, PROF. NARAIN CHAND
PARASHAR : Will the Minister of
PLANNING be pleased to refer to the
reply given to Unstarred Question No.
4806 on 24 Awugust, 1983 regarding
Advisory Committee for development of’
hilly areas and state ;

(@ the‘:cmxribution made by the Advi-
sory Committee of Experts for the develop-
ment of hilly areas and the formulation
of any strategy for the development of
hill States regions in the Seventh Five
Year Plan; and

(b) if not, the exact date by which the
Committee would submit its proposals i
respect of the evolution of the strategy ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
K.R. NARAYANAN) : (a) The Advisory
Committee of experts for development of*
hill areas bas held two meetings so far,
The Committee discussed general problems
of the region and certain specific pro-
grammes, The Committee generally agreed
that (i) the main focus should be on the
people and their basic needs j.e. food,
fodder, fuel, education, health, ete; (i)
micro-watershed shoutd be the wunit of
development and (i) voluntary agencies
should be encouraged to participate in
eco-development programmes, The views
of the Committee have been communica-
ted to the Working Group on develop-
ment of hill areas in the Seventh plan.
The Working Group is expected to take
note of these views in formulating its
recommendations, The report of ‘the
Working Group is awaited.

(b) The Committee is an advisory
body and not- expecied to submit any
formal report, The views of the Committee
are sougut on specific issues as and when
the need is felt,

Proposal to Prodyce Ol from Coal

324, SHR1 AJIT KUMAR SAHA ;
Will the Minister of STEEL, MINES
AND COAL be pleased to state : ’





